
[18August, 2004] RAJYA SABHA 

Plight of weavers 

1613. SHRI MOTILAL VORA: Will the Minister of TEXTILES be pleased to 

state: 

(a) whether Government are aware of the plight of the weavers in the 

absence of adequate protective legislation for them; and 

(b) if so, whether his Ministry has any proposal to introduce any 

comprehensive scheme to give them adequate protection and to save them 

from exploitation by employers and middlemen? 

THE MINISTER OF TEXTILES (SHRI SHANKERSINH VAGHELA): (a) 

The Handlooms (Reservation of Articles for Production) Act, 1985 provides for 

reservation of 11 items for production on handlooms only with a view to protect 

the interests of the handloom weavers in the country from the encroachment of 

the powerloom and mill sector on their livelihood. The Government has not 

received any report from any State Government of the plight of handloom 

weavers for want of adequate protective legislation. 

(b) Does not arise. 

Production of textiles through handloom industry during the Tenth Five 

Year Plan 

†1614. SHRI RAJ MOHINDER SINGH: Will the Minister of TEXTILES be 

pleased to state: 

(a) whether Government have devised any action plan during the Tenth Five 

Year Plan, to promote the production of textiles through handloom industry in 

the country; 

(b) if so, the details thereof; 

(c) the quantum of textiles output fixed to be manufactured by the 

handloom industries by the end of Tenth Five Year Plan consequent upon 

implementation of this action plan; and 

(d) how it compares to the quantity of the targeted output fixed at the 

beginning of the Five Year Plan? 

†Original notice of the question was received in Hindi. 
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THE MINISTER OF TEXTILES (SHRI SHANKERSINH VAGHELA): (a) 

and (b) Government of India has been implementing a number of schemes for 

implementation during Tenth Five Year Plan Period to promote the 

production of handloom textiles in the country which includes: 

1. Deen Dayal Hathkargha Prothsahan Yojana 

2. Handloom Export Scheme 

3. Marketing Promotion Programme 

4. Design Development and Training Programme 

5. Integrated Handloom Training Programme 

6. Mill Gate Price Scheme 

7. Workshed cum Housing Scheme 

8. Weavers Welfare Scheme 

9. Bunker Bima Yojana 

 

10. Implementation of Handloom (Reservation of Articles for Production) 

Act'1985 

11. Reimbursement of CENVAT on Hank Yarn 

12. Special Rebate on Handloom products. 
 

(c) The target for production of handloom textiles by the end of Tenth Five 

Year Plan is 8700.00 million sq. mtrs. 

(d) The estimated production during the first year of Tenth Plan was 5980 

million sq. mtrs against the target of 7725 million sq. mtrs. 

Silk Export Promotion Council 

1615. SHRI S.M. LALJAN BASHA: Will the Minister of TEXTILES be 

pleased to state: 

(a) whether Government has received any plan from the Silk Export 

Promotion Council to increase exports of silk; 

(b) if so, details of such plans; 

(c) whether it is a fact that a delegation of silk exporters had met the 

Government recently with their suggestions; 
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